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THE HON'BLE M. JUSTIE V. S. MALIMATH , CHAIR AN
THE HON'BLE Mi., B. N. DHCUNDIYAL, HEMBER(A)

shri M. R. Bhardwaj , Gounsel for Petitioner
Shri pP. P. Khurana, Counsel for Respondents -

JUDGME NT (CRAL)

Hon'ble Mr. Justice V. S. Malimath, Ghairman ~

As submitted by the learned counsel for the petitioner,
the relief claimed by the petitioner having simce been
granted, no further examination of the same is called for,

This petition is accordingly disposed of. NoO costs.
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